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2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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PCS for petitioner is present. The matter is listed today for clarification. PCS reported
that the company will reconsider the proposal for reduction of share capital by reducing it than
what is now claimed in the petition. Then the Tribunal directed the PCS to file affidavit of any
Director of the Company along with the board resolution to the effect that the company is
reducing its claim for reduction of the share capitakso that the Tribunal can dispose of this

application.

List it on 05.03.2018.
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